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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 200 OF 2014

IN THE MATTER OF:

M.C. MEHTA ...APPLICANT
VERSUS
UNION OF INDIA & ORS. ...RESPONDENTS
INDEX
S.No. PARTICULARS PAGE NO.

1. FURTHER AFFIDAVIT ON BEHALF OF
SECRETARY, ENVIRONMENT, FOREST &
CLIMATE CHANGE DEPARTMENT, STATE OF
U.P. IN COMPLIANCE OF THE ORDER DT.
23.07.2025 PASSED BY THE HON’BLE
NATIONAL GREEN TRIBUNAL, NEW DELHI

ANNEXURES

2. COPY OF THE LETTER DT. 18.11.2025
ANNEXED HEREWITH AS ANNEXURE R-1

3. COPIES OF THE LETTERS DT. 28.08.2025,
30.08.2025 AND TABLE ANNEXED HEREWITH
AS ANNEXURE R-2 AND R-3

4, COPY OF THE LETTERS DT. 15.11.2025,
18.11.2025, 21.08.2025 AND TABLE ANNEXED
HEREWITH AS ANNEXURE R-4 AND R-5
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COPY OF THE LETTERS DT. 28.08.2025 AND
21.08.2025 ANNEXED HEREWITH AS
ANNEXURE R-6 AND R-7

COPY OF THE LETTERS DT. 15.11.2025,
17.11.2025 AND 30.08.2025 ANNEXED
HEREWITH AS ANNEXURE R-8 AND R-9

COPIES OF THE LETTERS DT. 27.08.2025,
26.08.2025 AND TABLE ANNEXED HEREWITH
AS ANNEXURE R-10

COPY OF THE LETTER DT. 21.08.2025,
TABULAR CHART AND MAP OF THE RIVERS
ANNEXED HEREWITH AS ANNEXURE R-11

COPIES OF THE LETTERS DT. 29.08.2025,
30.08.2025 AND TABLE ANNEXED HEREWITH
AS ANNEXURE R-12

10.

A COPY OF THE LETTER DT. 18.11.2025 AND
TABLE ANNEXED HEREWITH AS ANNEXURE
R-13

11.

COPY OF THE LETTER DT. 19.11.2025
ANNEXED HEREWITH AS ANNEXURE R-14

THROUGH COUNSEL

| /
BHANWAR PAL SINGH JADON
STANDING COUNSEL FOR STATE OF U.P.

EMAIL- bhanwar09jadon@gmail.com
Ph: 9639286572

DATE:20.11.2025
PLACE: NOIDA
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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 200 OF 2014

OFAW) . i !
] a ONORRIAL &
) L Yup’i A «..APPLICANT
UNION OF INDIA & ORS. » ...RESPONDENT(S)

FURTHER __AFFIDAVIT ON BEHALF _OF _SECRETARY,

ENVIRONMENT, FOREST & CLIMATE CHANGE DEPARTMENT,

STATE OF U.P. IN COMPLIANCE OF THE ORDER DT. 23.07.2025

PASSED BY THE HON’BLE NATIONAL GREEN TRIBUNAL, NEW

DELHI

I, Maneesh Mittal, S/o Late Ram Autar Mittal, aged about 45 years presently
posted as Secretary, Environment, Forest & Climate Change Department,

State of U.P. do hereby solemnly affirm and state on oath as under:

—
/ A 1. That I, the Deponent in the above captioned matter am fully
2

CP. MISRA conversant with the facts of the case and is competent and authorized
2DV, & NCTARY

¥ LUCKNOW U.P. INDIA
* REGN. NO. 2091

4 to swear the present response.
EXPIRY DATE-15-3-2030

’
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2. That I state that the contents of the response have been drafted by my
counsel on my instructions and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

L BACKGROUND OF THE MATTER:

3 In the present matter, the issue is with respect to the prevention,

control and abatement of pollution of river Ganga.

4. That it is most respectfully submitted that the Hon’ble Tribunal vide
order dt. 06.11.2024 directed to disclose the information relating to
each of the drains in different districts in the State of U.P., sewage
generated from it, the STP to which it is proposed to be connected, the
ftimeline for making the STP functional, funds which are available,
Jrf identification and allotment of land for setting up the STP in the

following tabulated form:

Name | District | Tapped Quantity | STP/STP |Lland/ | Fund/ Timeline | Timeline for
of / Town | or of Proposed | Status | Status of | for Completing
Drain Untapped | Sewage to be of Land | Funds Making Household
Discharge | Connected | Allotted | Provided | the STP Connectivity
(MLD) After for STP | for STP | Functional
Tapping
AT

~P. MISR.

\\\"7/,5/
ADV. & NOTARY

OW UL INDIA
N. NO. 20%14

REG g
EXPIRY D.ﬁ.'i'E—EE-Z-A-JJQ,




C.P. MigRA"
ADYV, &, NO’T‘M}{‘{‘
A ,U"]MG‘V U.py.

& \‘iruw NO. 20914 4

6.

<20\
C.P. MISRA
ADV, & NOTARY
HQ LUCKNOW U.P. INDIA
REGN. NO. 20914
EXPIRY DATE-15-3-2030
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That in compliance of the above directions, an affidavit dt. 28.05.2025
(Refer @ Pg No. 41620 of the Judicial Record) and 22.07.2025
(Refer @ Pg No. 41945 of the Judicial Record) has been filed on
behalf of the State of U.P. That in the said affidavits the report with
respect of the 31 Districts has been filed. That the names of the said

31 Districts is disclosed as under:

1. Kanpur Nagar 17.  Deoria

2. Fatehpur 18. Kushinagar
3. Varanasi 19. Mabharajganj
4. Mirzapur 20. Prayagraj

5. Ghazipur 21.  Unnao

6. Ballia 22. Raebarli

7. Sambhal 23. Pratapgarh
8. Meerut 24. Kannauj

9. Baghpat 25. Amroha(Jyotiba Phule Nagar)
10. Chandauli 26. Kasganj
11.Sonbhadra 27. Hardoi

12. Mau 28. Hapur

13.Sant Ravidas Nagar 29. Farrukhand

14. Jaunpur 30. Bulandshar
15.Azamgarh 31. Badaun
16.Gorakhpur

That this Hon’ble Tribunal vide order dt. 23.07.2025 directed as under:
“9. Learned Counsel for the State of UP seeks four weeks’ time to
respond to the above submission. She is also directed to provide a
complete list of rivers which are treated to be drain by the State of U.P.

and which are proposed to be tapped or have been tapped.
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10. Learned Counsel for the State of UP submits that as directed by
Tribunal on 11.09.2023, the State is Sfocusing on 27 districts and the
status report in respect of remaining 04 districts namely Aligarh,
Kaushambi, Muzaffarnagar and Saharanpur will also be submitted

within four weeks.”

II. STATUS REPORT WITH RESPECT TO THE 4

DISTRICTS: ALIGARH, KAUSHAMBI,

MUZAFFARNAGAR, AND SAHARANPUR AND THE

ADDITIONAL DISTRICTS OF AMROHA, HARDOI,

HAPUR AND BADAUN

That the Deponent vide letter dt. 10.11.2025 had requested the

Principal Secretary, Namami Gange and Rural Water Supply

n v i X
C.P Wrsspay
ADV. & Nemagy
1..{5':!&'1‘0%’ U.:‘P:‘
REGH, l'ﬁ.'.}.;h:'ﬁ g

)

Department, Government of U.P. to provide the necessary information

in compliance of the aforementioned directions of this Hon’ble

Tribunal.

W A Copy of the letter dt. 10.11.2025 has been annexed herewith as
nes

P ﬁ ANNEXURE R-1.
wre k. AVE LD

ADV, & NOTARY
HE LUCKNOW U.P. INDIA
REGN. NO. 20914

EXPIRY DATE-15-3 2% That in response to the above letter, the State Mission for Clean

Ganga, U.P. vide letter dt. 18.11.2025, has provided with the compiled
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details of the districts of Aligarh, Kaushambi, Muzaffarnagar,
Saharanpur, Amroha, Hardoi and Hapur.
A Copy of the letter dt. 18.11.2025 has been annexed herewith as

ANNEXURE R-2.

That as per the details, the information provided is reproduced as

under:

i. ALIGARH:

That the Divisional Forest Officer, Aligarh vide letter dated
28.08.2025 submitted the complete drain-wise data in tabulated form.
There are three drains in Aligarh, all of which are untapped, with

sewage flowing untreated. The information includes discharge

L‘:Viquantities, proposed tapping mechanism, proposed connectivity to

STPS, land identification status, and required funds.

That the District Magistrate, Aligarh via letter dated 30.08.2025 has

\\\mormally nominated two responsible officers to coordinate and

expedite all actions directed by this Hon’ble Tribunal.

" Copies of the letters dt. 28.08.2025, 30.08.2025 and table has been

annexed herewith as ANNEXURE R-3 and R-4.



42433

ii. SAHARANPUR

12. " That the Divisional Forest Officer, Saharanpur vide letter dated
15.11.2025 and the District Magistrate, Saharanpur vide letter dt.
18.11.2025 had submitted an exceptionally detailed and extensive

drain information:

« Total number of drains: 155
« Status: tapped, to be retapped, partially tapped, untapped, or
pending for tapping

+ Total households in the sewer network area: 1,81,796

13.  Sewer connectivity status:

41,371 household connections — completed by Nagar Nigam

4,861 household connections — completed by Jal Nigam (Urban)

_ D k& A comprehensive sewerage action plan under AMRUT 2.0 has been
P ALV fa.i'mul " !
L [ { [I '5". ”}! f’ A

RER
pa l“h}‘ W ;',L" &‘“,“
N,
\}’.\‘{:4 '-.‘.

- prepared and submitted to Gol

Tenders to be floated after commissioning of the 135 MLD STP

: 14.  Major STP project: 135 MLD at Malhipur Road
20 N O’G/
C.P. MISRA
. ADV. & NOTARY » Work cost: Rs. 266.34 Cr
HQ LUCKNOW U.P. INDIA
REGN. NO. 2
EXPIRY BATE-!SO.g{gQQ,o' O&M for 15 years: Rs. 290.34 Cr
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» Supervision cost: Rs. 20.55 Cr
« Total project cost: Rs. 577.23 Cr

+ Completion timeline: 31 October 2027
15. That it is relevant to mention here that there are 5 drains i.e.

1. Braj Transport Nala,

2. Taj Nalla,

3. Chilkana Nalla (Dhobi Ghat),
4. Sharab Theka ke pass,

5. Near janak Hotel

are tapped in 38 MLD STP and are to be retapped in 135 MLD STPs.

16. That the District Magistrate, Saharanpur vide letter dated

21.08.2025 nominated two nodal officers for real-time compliance.

* ™y A Copy of the letters dt. 15.11.2025, 18.11.2025, 21.08.2025 and table

"hyas been annexed herewith as ANNEXURE R-5 and R-6.

I

Svr 4 7
Vg oo §

“hii.  KAUSHAMBI

7
/%\\AV . That the DFO, Kaushambi vide letter dated 28.08.2025 reported
b7
" P.\MISRA three drains, all untapped.

ADV. & NOTARY
HQ LUCKNOW U.P. INDIA

REGN. NO. 20914
EXPIRY DATE-15-3-2030
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18.  Detailed tables include discharge, proposed STP linkage, land status
and timelines.

19.  That the District Magistrate, Kaushambi vide letter dated
21.08.2025 nominated two dedicated officers for the present

proceedings.

A Copy of the letters dt. 28.08.2025 and 21.08.2025 has been annexed

herewith as ANNEXURE R-7 and R-8.

iv. MUZAFFARNAGAR

20. That the Divisional Forest Officer, Muzaffarnagar vide letter
dated 15.11.2025 and District Magistrate, Muzaffarnagar vide

letter dt. 17.11.2025 have submitted the complete drain-wise details.

N '-«.‘.‘: 14 drains identified

‘7 All 14 drains are tapped

The District Magistrate, Muzaffarnagar vide letter dated 30.08.2025

has also nominated the two required nodal officers

%%Vl‘/\) Wrﬁu.;opy of the letters dt. 15.11.2025, 17.11.2025 and 30.08.2025 has

C.P. MISRIA been annexed herewith as ANNEXURE R-9 and R-10.

ADV. & NOTAR
HQ LUCKNOW U p K’\IDM
REGN. NO. 20014

EXPIRY DATE-15.3.
RY DATE-15-3-2030 HAPUR (River Kali East)
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22.  That the DFO, Hapur vide letter dated 27.08.2025 submitted drain-
wise and river-wise classification.
23.  The Executive Engineer, Jal Nigam (Rural) vide letter dated

26.08.2025 clarified to the Divisional Forest Officer, Hapur that:

« Sewage from Hapur town drains into River Kali East, which
ultimately leads to River Ganga.

« A 6 MLD STP under Namami Gange Programme is under
construction at Khasra No. 589, Village Satarpur, on Government
land.

« 3 major drains in the Hapur District have been listed as untapped and

tapped, with technical specifications of tapping submitted.

Copies of the letters dt. 27.08.2025, 26.08.2025 and table has been

C.P, M’IHYM'
ADV. & NOTARY
LUCKNOW U.P;

~annexed herewith as ANNEXURE R-11.

A\Rk WN: ND,20¢Ts /
A\ / Sf - . :
i " vi. AMROHA (Chhoiya River, Bagad River and Other Rivers)

%1/\/24' That Executive Engineer, U.P. Jal Nigam (Rural) has written a letter
/

% %/\ \\ Wdt. 21.08.2025 to the Divisional Director, District Ganga Committee,

)
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Amroha has been provided. That the said information states the

extensive river-by-river description, including;

« Ganga River course within Amroha
« Bagad River

« Baha River

+ Krishni River

« Yagdad River

« Matwali River

« Sot River

» Ban River

+ Gangan River

« Chhoiya River (Salara River)

Further:

C.P. Ml’@‘ > _;;‘Q ¢ Tabular charts for Bagad River and Chhoiya River, both treated as
ADV & Ne 24 ARY {
LUCKNOwW J

w \REGN: MO, 200 1 /

M

drains and untapped, provided as required.

g

(N t."' ,:‘".l e
4‘*\4'{$37’;;75'*‘*'~-~~* " Copy of the letter dt. 21,08, 2025, tabular chart and f th
%\l‘i{ff’f 0 opy of the letter abular chart and map of the rivers
has been annexed herewith as ANNEXURE R-12.
6‘1 S)RA
Al ;\’ & NOTARY vii. HARDOI (Chhuiya Drain)
HQ LUCENEw (P INDIA

RE ut('xm 20914
EXPIRY DATE-15-3-2030
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That the Executive Engineer, Jal Nigam (Urban), Hardoi vide

letters dated 29.08.2025 and 30.08.2025 has clarified:

Chhuiya Drain lies 3 km outside municipal limits of Nagar Palika
Parishad, Hardoi.

Drain meets Sai River at Khajurmai, ~22 km away.

During summer, the drain dries out before reaching Sai River.
During monsoon, it reaches and merges with Sai River, which further
meets Gomti and subsequently Ganga.

Detailed table of 19 untapped drains submitted.

Copies of the letters dt. 29.08.2025, 30.08.2025 and table has been

annexed herewith as ANNEXURE R-13.

viii. BADAUN (SOT RIVER)

That the Divisional Forest Officer, Badaun vide letter dt. 18.11.2025
has provided the information with respect to the River Sot. That the

said information states that

Sot River is a seasonal tributary of River Ram Ganga, which further

merges into Ganga.

';‘,*- . Originates in Amroha, flows through Sambhal and Badaun before

merging with Ram Ganga in Shahjahanpur.
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* Six drains currently discharge into the river.

* A 15 MLD STP project is under execution including interceptor

arrangements for 2 drains.

* Complete tabulated drain status submitted.

A Copy of the letter dt. 18.11.2025 and table has been annexed

herewith as ANNEXURE R-14.

IIIl. COMPLETE LIST OF RIVER TREATED AS DRAINS

28.  That as per the records of the Urban Development Department, in
October 2025, a total of:
* 478 drains have been identified for tapping, and

e 22 drains are partially tapped,

, as placed on record in O.A. No. 606/2018 and O.A. No. 593/2017.

purpose of pollution control and sewage interception, the final legal

W

C.P. MISRA be conclusively established from revenue records.

%%A«)O//)f—ﬁams of each whether river, seasonal river, drain or nallah can only

ADV. & NOTARY
HQ LUCKNOW U.P. INDIA
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30. That accordingly, the State has initiated the process of obtaining
official classification. A letter dated 19.11.2025 has been issued to the
Revenue Department, requesting verification of the status of all
rivers/drains and supply of the requisite revenue extracts.

A Copy of the letter dt. 19.11.2025 has been annexed herewith as

ANNEXURE R-15.

31.  Hence, the present reply is being submitted for the kind perusal of this

Hon’ble Tribunal. It is prayed that the same be taken on record.

DEPONENT

VERIFICATION
Nm N

Verified at Z oY E» on this _2skday of November, 2025, that

the contents of the above affidavit from paragraphs 1 to 28 are
Sworn and Verified believed to be true and correct to the best of my knowledge and belief.
Before Me

No part of it is false and nothing material has been concealed

therefrom.

REGN.NO 20914
EXPIRY DATE-15-3-2030

DEPONENT

ent/ERECY

\ on
jentity the 4¢P
e 8 s
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ANNEXURE R-1

Ao TFosfodle YeUl / Hecaqyl / AHIALE

I WS WA
R, g U4 oAy aRada Jger-7
HEAT- TeAoSNoNo-852 /81-7-2025-43(Tt) /2014 Hoo-3
w@AaF: @did: )p AN, 2025
e aia,
At T wd AT Fqfd R,
ZoHo ¢

Pud UHROT, g e S@ary oRada @, Jeye WA & UF HEAl-
UA.SH.E).-562/81-7-2025-43(ut) /2014 &.1.-3, @AF 04.08.2025 U4 UF HEAI-
TA.SN.8.-605/81-7-2025-43(uai) /2014 &1.&1.-3, Reid 19.08.2025 & Hedt TwoT
I N PHE P 3® UA F ACGHA § Ao VP ad 3w, a8 e &
ferud&a Original Application No. 200/2014 (A No. 340/2022, MA No.872/2018, MA
No. 875/2014, MA No. 480/2018) M. C. Mehta Versus Union of India & Ors. & wRa &re
yoaor & ey fAiw 23.07.2025 & wew-8 vd 9 # A v A& F Iquwes
¥ HaeEd wrdard gRAfRa g0 response / status report NI & AT &=
& afdd guard Tafa Suel @ ord v gU FAfea ®u @ waRer o & Wy
TAfeRol, g7 Ud Fdarg URads faser, Io¥o MHA T Jo¥e Wewur fAwHur @S,
qGAS B deohrel 3UY IS A IGAY fhar g )

2- 3% & HAN® gd@er, a9 g Jearg al@da [T, sou0 wEa & aF
eI -vA. SN .-670/81-7-2025-43(qat) 72014 &.#h.-3, RAF 02.09.2025 @ &
TEy TEUT A W P P, OEF AETH ¥ UM uaor ¥ fordr e 31wy o
A R Al T g = faww & 3my R 25.08.2025 & AEIH |
Wag AN Hax e g snels, e 3, Ao uHofodle, A% Tedl @ fIE FI
T FEad vad R I &g T & aw pd FEad @ wdwon, aq @
Fdarg aRada AT, So¥e WHA M aad HUS & IHFAY foRAr amw B

3- 37T HUA & R Ao awdra eRa Rwor, A faeeh i farad= Original
Application No. 200/2014 (MA Nos. 480/2018, 875/2014, 872/2018, I.A. No. 340/2022)
M.C. Mehta Versus Union of India & Ors. # faui@ gerar$ feaid 04.09.2025 &
QAT Ao HUPIOT FI U Aw 04.09.2025 (vl deoE) RAwgar
o fra I §- ’

"1. A letter has been circulated by the learned Counsel appearing for the
State of UP seeking an adjournment on the ground that he has been
recently engaged. The prayer is alfowed. Learned counsel appearing for the
State of UP is also directed to ensure compliance of the directions
confained in paragraph 9 and 10 of the order dated 23.07.2025. The
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Respondent-CPCB is directed to ascertain the performance and functioning
status of the STPs on river Ganga and submit the report.

2. List on 21.11.2025."

2 - 3§ W9 # wgg Anjali Sharma, Advocate, From the Offices of Adv.
Bhanwar Pal Singh Jadon Standing Counsel of U.P. National Green Tribunal, New

Delhi & $-3id U &=t 07.11.2025 (SrEWfd Wa9E) U WA wawur 3 AuiRa
gerars feetiar 04.09.2025 & 3UTAA Ao HRAFI g A 7y et & aregure= o
Axaaq wgy fear o= § -

" This is to bring to your kind notice that inOriginal Application No. 200/2014 titled MC
Mehta vs. Union of India & Ors., the Hon'ble National Green Tribunal (Principal Bench)
vide its order dated 04.09.2025, has issued the following directions with respect to the
State of Uttar Pradesh:

“9. Learned Counsel for the State of UP seeks four weeks' time to respond to the
above submission. She is also directed to provide a complete list of rivers which
are treated to be drain by the State of U.P. and which are proposed to be
tapped or have been tapped.

10. Learned Counsel for the State of UP submits that as directed by the Tribunal
on 11.09.2023, the State is focusing on 27 districts and the status report in
respect of the remaining 04 districts namely Aligarh, Kaushambi,
Muzaffarnagar, and Saharanpur will also be submitted within four weeks."

Information Required in Compliance:

In compliance with the aforesaid directions, as directed by the Hon'ble National
Green Tribunal, the following information is required to be provided for each drain
in the concerned district/town:

Name|District| Tapped | Quantity of STP/STP Land / Status{ Fund / Status | Timeline for Timeline for
of |/ Town or Sewage Proposed o be of Land of Funds Making the Completing
Drain Untapped| Discharge | Connected Afier | Allotied for | Provided for STP Househotd
(MLD) Tapping STP STP Functionat Connectivity

You are requested lo ensure that the data furnished isaccurate, up-to-date, and
duly verified by the concerned authorities, so that the same may be
consolidated and placed before the Hon'ble Tribunal within the stipulated time
period.

In addition, in compliance withpara 10 of the order, kindly ensure that the status
reports for the 4 districts of Aligarh, Kaushambi, Muzaffarnagar, and
Saharanpur are also prepared and submitted within the prescribed timeline.

It is requested that the above information, duly signed by the competent authority,
may kindly be provided to this office at the earliest, but not later than a week o
enable timely compilation and filing of the comprehensive report before the Hon'ble
NGT.

Kindly treat the matter as urgent and of high priority in view of the directions of
the Hon'ble Tribunal."

4- T Gaer F e WRawor gra wita e feArs 23.07.2025 g A
ARt A g R T S RRETRA R BRI W gu g &



%;‘“ ;»j H \h

“Koaas""

mﬁmm%ﬁﬁaﬁmﬂhﬁmg@r%mhﬁﬁmﬁaﬂm%l 3qd
- & AR 4 fSret-srefore, sl FeTEER HR FEER F @6y status
report 87 A Rl ora & Ay T M 3

5 -  ¥a: 36 WEY A NG9 ¢ & Fua Anjali Sharma, Advocate, From the
Offices of Adv. Bhanwar Pal Singh Jadon Standing Counsel of U.P. National
Green Tribunal, New Delhi & 3&a §-3@ ux f&a®d 07.11.2025 & & =
FUETFHT WIS Uaor # fo ¥Qaw gro a@ 3w s 23.07.2025 &
THaR-9 wd 10 # o 7 e & aques ¥g InaEe @Ead g wa ge
response / status report® JWI A ¢ A Iaad FoAd wiA SRl @
WA A §U FAfhd T @ @afr deX & @y wd@r, a9 g Fearg aiaad
fasmr, sofe ArEA (Email-envsection7@gmail. com) Td Soye yewur fadur @,
d@a% (Email-ms@uppcb.in) B dq@Tel 3UATY S0 & B P UAANT TPIOT A

3erelt gaard [Aafd 21.11.2025 & Rua § Digitally signed by

R SRR MANEESH MITTAL
Date: 10-11-2025
18:44:18
( FAY freer )
. afoa|

1- M HR ura Re e, wrd 3Qaw, dofedlo, a8 el

2- @eEg WA, Joye UgnuT BAHEwr 1%, qWAs @ 3@ PRy & wy aRa ®F
WEAIA arg H HAo HAROT g R 3eU &l 23.07.2025 & Huad ¥g
T & IR/ g 5 A et response / status report ™ HRAWA 3T W
TATAINA WHA B SUATY FAA TN FAT A I PYE Y

Digitally signed b)?ﬁI |
SHAILENDRA KUMAR
Date: 10-11-28

19:03:32 ELRURE]
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ANNEXURE R-2

PRI

—————

XS XT89SR yogr
TETH DA™, S0%0 Siel o, 6, NTUT YdTg 91T,

BRI TS,
TP Tog /250 /CECEAN—N,) o g s 18 /11 /2025
war 7,
wfq,
iR, 9 Uq SIAqyg URac fawrr,
S0Y0 I,
TGS, |

fAva— A0 Wy 2Rg 3MferBRer, T el § farEiy Original Application
No- 200/2014 (14 No. 3402022, M-A- No. 873 /2018 MA- No. 875,/2014 MA
No- 480/2018) MC Mehta Versas Union of India and Ors § qikg YT
feeles 23 otTs 2025 & argaTer & W ¥

HaleY,

m%w,m@amwﬁaﬁqajw—za%wm
852 /81—7—2025—43 (99f) /2014 E1xf—3 R 10—11—2025 & e Y8 Py
WWﬁ,GTWOW%ﬁHH@W,HﬁWﬁWO.ANO-
200,/2014 Mc MC Mehta Vs Union of India and Ors ¥ YRy ARy fedim

23.07.2025$34§ma:r$w§1ﬁ%,@Wﬁ_mm%%www

WW%%WWH@%—WW
Wﬁfﬁﬁﬂ%ﬂ?ﬂ%‘,ﬁ#ﬂ?ﬂﬂﬂ@ﬁﬁ@aw%
HeT e 2 |
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ANNEXURE R-3

Praterd 99HIT e, e arfest garr TS |

e 7S5/ QNS selTe: FEiw: anma, 59 200

Jar
T e (e,

U wWEe qar M aouo

SIES: |
frra— do WS BRE efeww, E Rl ¥ fommedm Original Application No.
~ 20072014 (IA No. 340/2022, MA No. 872/2018, MA No. 87512014, MA No.
480/2018) MC Mehta Versus Union of India & Ors, 3§ T1Rg e AfaEer &
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MC MEHTA vs. UOI
OA. NO. 200 OF 2014
STATE OF UTTAR PRADESH

DISTRICT NAME - ALIGARH

The information be provided in the following tabulated form:

Mame of District If tapped Quantity of ETP to which Status of land Status of funds Timeline for mﬂll‘lﬂ Timeline for completing
Drain Tewin o SEWAREe the drain is allatted for STP provided for the the STP the housahold
untapped | discharged | proposed to be sTP functional connectivity to
from the connected after that 8TP
drain tﬂ“:lh! - B
Aligarh Avallable at NMCG | The project s | Total 231949 Mos
Drain Migarh | Untapped | go.81 MLD for proposed 65 | under  lendering | Households are exists in
MLD STP and 45 | stage (for | Aligarh City. Out of which
MLD STP s proposed 65 MLD | 21468 Nos. househol
B5MLD STP is already STP) SehiBuCAd: fe; td A6 W
prupnm&q& Nhﬂﬂd mwmd ﬁ'ld ETF under AMHL'T 1.
i MLD STF is (27.863950, | under OBM,its |1t shall take 24 |Programme ﬂ'r' m-el:;
s Aligarh siready 78.064503) | fund is available at | months for | connectivity of hous
der D&M ot Total  connectivity
un fimalization of
Tender e households will be In l.'l
effective Date of pisasn:. The.-.irems)
sanchoned for  phase-1
Sun under  AMRUT 2.
The project is | programme and (s
under tendering | preparation work s unde
stage progress. Afler approval
phase-1 connectivity
Allotted It shall take 24 | households is kely to ta
JalliChher|  afigarh | Untapped | 38.50MLD | 48MLDSTP | (27.804551, | Available at NMCG| months for | about 3 years fill end
o 78.168979) completion  after | Ye&r 2028 and Afe
finalization of apprmrEi of rest 068 phase
Tender d connectvity of househol
;Ew. Datemf i likely to take about 05
E’mrt“ ° 06 years Gill end of yea
. 2021,
L
Execulyé EngiDSe -
tr Pl
S -

Aligarh
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MC MEHTA vs. UOI O.A. NO. 200 of 2014 STATE OF UTTAR PRADESH

DISTRICT NAME- SAHARANPUR

STP
to
which e
the Timel T“‘f‘:i‘“e
S.No drain ine q
Quantity of is Status pialls for completi
< If tapped of funds . ng the
Name of District sewage propo | ofland . maki
. or . provide househol
Drain / Town untapped discharged sed to | allotted dfor |78 the d
pp from the drain be for STP STP .
the STP connecti
conne Funct vity to
cted ional y
after that STP
Tappi
ng
1. | Braj Transport To be The
Nala retapped 8.73 MLD action
2. . To be plan for
Taj Nalla retapped 14.36 MLD the work
3. Chilkana Nalla To be of sewer
(Dhobi Ghat) retapped 17.41 MLD line and
4. lndl:a Basti 1 To be 0.04 MLD sewer
Drain tapped house
5. Pushpanjali To be connecti
Vihar Nala tapped 0.0SMLD on in
6. Old Police To be
Chowki Nala tapped 0.08 MLD :::ll:_a:;;
7. Brahmpuri To be
Drain tapped 0.11 MLD has been
8. Indra Basti 2 To be prepare
Drain tapped 0.15 MLD d an‘d
9, Kapil Vihar To be submitte
near OHT tapped 0.17 MLD d to
10. | Indra Basti 3 To be 0.18 MLD Central
Drain tapped ) 135 Govern
11. | Bhagat Singh Nagar MLD . ment
Chowk ke Nigam | b 0.25 MLD STP Funding | Dece | o0
samne tapped Allotted by mber
Saharan (Not Amrut
12. | Ansnri road pur To be Functi NMCG) | 2027 2.0
Near Dr. Neha 0.29 MLD onal) )
Clinic tapped pronglzam
13. | Shiv Bagula .
Mukhi mandir t:" l::i 0.35 MLD subject
drain PP to
14. | Kapil vihar To be approval
Drain tapped 0.35 MLD of Action
15. | Natraj To be Plan.
Drycliners tapped 0.45 MLD The
16. S“_'afm Dental To be 0.5 MLD tender
Clinic tapped will be
17. | Dalmandi To be invited
pumping taoped 0.44 MLD after
station PP C .
: ommis
18. | Kotwali Nala ( To be ionin
left side of taoond 0.45 MLD s ‘; b 8
Paondhoi) PP (l)VILSS
19. | Deri Bagh To be
Drain tapped 0.5 MLD STP
20. . To be prepare
Numaish Camp tapped 0.5 MLD d by UP
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21. | Jogyan Pull
near Ganpati
Cellphone

22. | Opposite Ram
Tirath School
drain (left side
of Paondhoi)

23. Macchali Bazar

24. Bijli Ghar Nala

25. | Sharab Theka
ke pass

26. | Khumaran Pull
Mandi ke pass

27. | Near Janak
Hotel

28. | Nala Near Taj
Nala

29. Janta Colony

30. | Numaish camp
V- Shape

31. Dukhi Bagh

32. Shanti Nagar-1

33. Shanti Nagar-2

34. | Nalla Near
Irrigation Land

35. Nand Vatika

36. Nand Vihar-1

37. Nand Vihar-2

38. Abdulla Colony

39. Nai Basti-1

40. Nai Basti-2

41. | Badshahi
Masjid

42. Radha Vihar

43. | New Gopal
Nagar-1

44. | New Gopal
Nagar-2

45. Navyug Market

46. Valmiki Colony

47. Indra camp

48. | Near Janak
Nagar

49, | Below Railway
Line

50. | Gaddhe Wali
Gali

51.

Near Najipura

To be 0.58 MLD
tapped

To be 0.58 MLD
tapped

To be 0.61 MLD
tapped

To be 0.7 MLD
tapped

To be 0.73 MLD

retapped

To be 0.75 MLD
tapped

Tobe 1.0 MLD

retapped

To be 0.13 MLD
tapped

To be 0.04 MLD
tapped

To be 0.7 MLD
tapped

To be 0.06 MLD
tapped

To be 0.02 MLD
tapped

To be 0.26 MLD
tapped

To be 0.04 MLD
tapped

To be 0.23 MLD
tapped

To be 0.17 MLD
tapped

To be 0.01 MLD
tapped

To be 0.21 MLD
tapped

To be 0.03 MLD
tapped

To be 0.26 MLD
tapped

To be 0.07 MLD
tapped

To be 0.087 MLD
tapped

To be 0.26 MLD
tapped

To be 0.09 MLD
tapped

To be 0.17 MLD
tapped

To be 0.54 MLD
tapped

To be 0.44 MLD
tapped

To be 0.62 MLD
tapped

To be 0.05 MLD
tapped

To be 2.71 MLD
tapped

To be 1.03 MLD

tapped

Jal
Nigam
(Rural)

under
NMCG.
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52. | panjabi Bagh-1 To be 0.3 MLD
tapped
33. | Panjabi Bagh-2 To be 0.02 MLD
tapped
54. | panjabi Bagh-3 To be 0.9 MLD
tapped
55. | Near Police
ground behind t:° be‘; 0.7 MLD
STP PP
Details of Drains which are Connected to 38 MLD STP (Functional) Malhipur Road, Sre.
56. | Kalyani Sales Tapped 0.6 MLD
S7. Brij Transport Partially 8.73 MLD
tapped
58. | Chawala
Property Delar- Tapped 10.44 MLD
Hathi Gate
59. | Taj Nalla Partially 14.36 MLD
tapped
60. | Chilkana Nalla Partially
(Dhobi Ghat) tapped 17.41 MLD
61. | Indra Basti 1 Tapped 0.04 MLD
drain
62. | Jamshed Nai
(Near Tapped 0.06 MLD
Dhobighat)
63. | Panjabi Barat
Ghar Tapped 0.1 MLD
64. | Hanuman
Mandir near Tapped 0.2 MLD
Ghantaghar
65. | Numaish camp
-aarti tent Tapped 0.17 MLD
house
66. | Bhagat singh
chowk ke Nagar | 1,55ed 0.25 MLD 38
Nigam
samne MLD
Saharan
67. | Ashu sharma —_— Tapped 0.25 MLD STP
68. | Near Jai
General store - Tapped 0.3 MLD
Link Road
69. | Near shiv
mandir Tapped 0.3 MLD
(dr.Mehta)
70. | Near Peer
Pahalwan Pulia Tapped 0.33 MLD
71. | Numaish Camp
Rikshaw Stand Tapped 0.3 MLD
72. | Jawahar Nagar
Bansal Tapped 0.4 MLD
Publisher
73. | Govind Nagar
Shri Harimal Tapped 0.35 MLD
Niwas
74. | Pratap clinic
Jain college Tapped 0.4 MLD
road
75. | Natraj
Drycleaners Tapped 0.45 MLD
76. | State Bank of
Patiyala, Pul Tapped 0.45 MLD

Jogiyan
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77.

Near vardan
Hospital- Link
road

78.

Govind Nagar
Shri Ganga
devi Niwas

79.

Railway Drain

80.

Gill colony
Charch ky pass

81.

Police up
Mahanirikshak
niwas

82.

Karamchari
Rajya Bima
NigamJain

collegeRoad

83.

Jai lakshmi
furniture house
malhipur road

84.

Swami Dental
Clinic

8s.

Dalmandi
Pumping
station

86.

Karlya
Sahayak
Chhetra
Prabhandak

87.

Parmesti Das
Jewellars court
road

88.

Baba Deep
Garments Jain
college road

89.

Govind Nagar
Shri Mohan
Niwas

90.

Mayur service
Centre Link
road

91.

Nalla Near
Hakikat nagar
teraha

92.

Rajdhani
Plywood

93.

Jogiyan Pull
near Ganpati
Cellphone

94.

Macchali Bazar

95.

Bharti Dairy
court road

96.

Satyug
Aashram Nala

97.

Pathanpur
Ajmer Niwas

98.

Sabzi Mandi
Pull*

99.

Sharab Theka
Ky samne

100.

Khumran Pul
Mandi ky Pass

101.

Near janak
Hotel

102.

Saket Colony

Tapped 0.45 MLD
Tapped 0.45 MLD
Tapped 0.45 MLD
Tapped 0.45 MLD
Tapped 0.45 MLD
Tapped 0.45 MLD
Tapped 0.45 MLD
Tapped 0.5 MLD
Tapped 0.44 MLD
Tapped 0.55 MLD
Tapped 0.55 MLD
Tapped 0.55 MLD
Tapped 0.55 MLD
Tapped 0.55 MLD
Tapped 0.55 MLD
Tapped 0.58 MLD
Tapped 0.58 MLD
Tapped 0.61 MLD
Tapped 0.65 MLD
Tapped 0.51 MLD
Tapped 0.7 MLD
Tapped 0.72 MLD
Partially 0.73 MLD
tapped
Tapped 0.75S MLD
Partially 1.0 MLD
tapped
Tapped 0.12 MLD
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Urban Local Body information

Rampur Maniharan-

103.| On Distt- STP Suitabl | Fund not | When | When
Islamnagar Saharan Perpo | ¢ Land | 2llocated | the STP s
Bypass Road, pur sed, for STP | f0  the | Suitab | Fypction
from Goga ULB- But Not ULB le al  with
Mhadi to Nagar Suitab Identi .Land one
Rajbaha Panchay le entifi | month
1) Untapped 1.11 ed till identif
at Land . All
ied for
Rampur not now STP Househo
Manihar Identi then |Id
an fied after connect
till two to the
ear
104.| From ]I;(i)(:v ng STP
Thakurdwara Reme will
Temple to Untapped 0.22 . Functi
Kali Bharoh diatio onal
Pond n
105.| In Mohalla Done
Ikram, from on A,“
Ambedkar Untapped 0.37 Drain
Chowk to
Rajbaha
106.| From Babar’s
g::;e;z;: the Untapped 0.16
Satiyo
Gangoh-
107. STP
Perpo When
sed, the
But Suita
Suitab ble
le Land
Land is
not identi | -When
From Idgah Identi fied STPis
Pulia to fied for Function
Mahadi till STP al with
now then one
Bio Suitable after | month
Reme | Land two All
diatio | for STP | Fund year Househo
n Not not STP Id
NPP Tapped/ Done | Identifi | allocate | Will connect
gangoh screen on All | ed till d to the | Funct | to the
instolled 6.4 Drain | now ULB ional | STP
Chilkana-
108.| In Mohalla NP A The
Garhi, from Sultanp nature DPR The | . Thl?
Chhajjumal’s ur Taned/ -based forthe | DPR | ' ]‘D“e
shop to Afzal’s | Chilkan appe techno used- has Wit be
shop. . . screen 0.09 lo Land water not determin
a Distt gy
instolled ed only
Sahara used- | Alloted | manage | been after the
npur water ment appro DPR is
mana treatme | ved
approve
109.| In Mohalla Tapped/ gemen nt plant | yet. d
Garhi, from screen 0.07 t has )
Sapna instolled treat been
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Cinema to
Kaggo Wali
Johdi.
110.| In Mohalla
Garhi, from
District Co- 21?5:3/ 0.06
operative . :
BI:mk to Office instolled
of Bus Union.
111.| In Mohalla
Mazhar
Hasan/Garhi, Tapped/
from Rasid screen 0.08
Basati’s shop instolled
to Haji’s
Chakroad.
112.| In Mohalla
Mazhar
Hasan, from Tapped/
Punjab screen 0.05
National Bank instolled
to Rasid’s
house.
113.| In Mohalla
Mazhar Tapped/
Hasan, from screen 0.07
Islam’s house .
to Kashmiri’s instolled
shop.
114.| In Mohalla
Mazhar Tapped/
Hasan, from screen 0.05
Punna’s house instolled
to P.W.D.
Pulia.
115.| In Mohalla
Mazhar
Hasan, from Tapped/
g‘:;zsshi screen 0.06
R instolled
(Sabhasad)’s
house to
Transformer.
116.| In Mohalla
Hamid Hasan,
from Nazim’s ’I;igssg/ 0.07
housse to N instolled
Manjoor’s
field.
117.| In Mohalla
Hamid Hasan,
from
Ramprasad sz:g / 0.08
(carpenter)’s instolled .
house to
Meere’s
Nursery.
118.| In Mohalla Tapped/
Zakir Husain, screen 0.06
from Suraiya instolled

ment
plant
is
propo
sed to
be
establi
shed

submitt
ed to
the
Directo
rate.
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Gate to
Muzammil’s
house.
119.| In Mohalla
Kothiwala, Tapped/
from
. screen 0.05
Jalsingh’s instolled
house to Shiv
Mandir.
120.| In Mohalla
Kothiwala,
from Nagar Tapped/
Panchayat screen 0.07
Office to instolled
Kashmiri’s
enclosure.
121.| In Mohalla
Kothiwala, Tapped/
from
R screen 0.09
Subhash’s instolled
kiosk to the
Pond.
122.| In Mohalla
Ko-tl}%wala/Ma Tapped/
ndirji, from screen 0.08
Dhobi Wale instolled .
Pond to
Rasid’s house.
123.| In Mohalla
Sholal, from Tapped/
Arush house screen 0.09
to Kanat’s instolled
garden.
Sarsawa-
124. Fr(fm NPP Tapped/ A
Chilkana Sarsaw screen 1.6 nature The
Road to Idgah a . ’ -based DPR
installed
techno for the
125.| From Public logy used- Th
Toilet to used- water The timeeline
Highway water manage | DPR will be
Tiraha mana ment has .
determin
gemen | Land treatme | not ed onl
t Alloted | nt plant | been y
after the
Sahara Tapped/ treat has appro .
DPR is
npur screen 1.95 ment been ved ADDrove
installed plant submitt | yet. dp P
is ed to ’
propo the
sed to Directo
be rate.
establi
shed
Deobond-
126. DNI:)P 20 The Against The
eobpan .
Kutti Rorad d MLD | purchas | the - Dec operatio
Drain tapped 6 MLD STP e of sanctio 2027 nal work
Saharan Propo | 0.998 ned plan for
pur sed hectare | amount the STP
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127. s of of 3248 will be
land lakh, a prepared
located | total of and
in 2232 submitte
Village | lakh d to the
Akbarp | has governm
ur, been ent after
Pargan | spent it
a and for land becomes
Tehsil acquisit function
Deoban | ion. The al.

d, for Letter
the of
constru | Award
ction of | (LOA)
the for the
I1&D constru
. works ction of
]S)‘;if; Mill 9 MID anda | the STP
20 has
MLD been
capacit | issued
y STP by the
under Jal
Nagar Nigam.
Palika
Parisha
d
Deoban
d,
District
Sahara
npur,
has
been
complet
ed
Nanauta-
Tapped/ STP Suitabl | Fun | When the | When
128.| Gangoh . screen 0.75 MLD Perpo | ¢ Land | 9 Suitable STP is
Road Drain instolled sed, for STP nl(;t 'I:iamti't“ dis Function
129.| Delhi Tapped/ B“.t Not et | for G al  with
Saharanpur screen 120 MLD | Suitab | 4. tifi ?(:ed :ﬁ::n asf;l;l; one
Road Drain instolled if d ed till | the |two year 11;11(l)nth
Tapped/ an ULB | STP  Will
130.| Deoband . S:hl?rr/a scI;Een 056 MLD not . now Functional | Househo
Road Drain P instolled Identi 1d
131 K lezut Tapped/ ﬁed connect
et e i I UITC
instolled .
Bio
132. Reme
diatio
Afganan n
South Drain Tapped/ 062 MLD Done
screen on All
instolled Drain

Titron-
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133.| Sati Wala Waste land
Drain NP Tapped/ stabliz | allotted
Titron screen ation
instolled 0.21 MLD Pond
134.| Police Chowki Waste
Wala Drain Sahara | Tapped/ stabliz
npur screen ation
instolled 0.19 MLD Pond
135.| Valmiki Waste
Baithak Wala Tapped/ stabliz
Drain screen ation
instolled 0.13 MLD Pond Land
136.| Gangoh Waste is
Bypass Wala Tapped/ stabliz availa
Drain screen ation ble
instolled 0.32 MLLD Pond and
137.| Kantu Mandir Waste DPR
Wala Drain Tapped/ stabliz has
screen ation been
instolled 0.12 MLD Pond Send
138.| Fakiron Wala Waste for
Drain Tapped/ stabliz appro | After the
screen ation val to | completi
instolled 0.20 MLD Pond state on of
139.| Old Bus Stand Waste after | STP
Wala Drain Tapped/ stabliz the within a
screen ation appro | year all
instolled 0.21 MLD Pond val of | the
140.| Garhi Bus Waste DPR | househol
Stand Wala Tapped/ stabliz timeli | d
Drain screen ation ne connecti
instolled 0.32 MLD Pond has vity
141.| Rizwan Taule Waste Not been to the
Wala Drain Tapped/ stabliz Receive | decid | STP has
screen ation d ed for | been
instolled 0.15 MLD Pond yet STP made
BEHAT-
142.| From STP When
Chakrata Perpo
. The
Roa(.i Pulia, sed, Suita
passing NP Tapped/ Bu.t ble When
through Suitab
Behat screen 2.9 MLD Land | STPIs
Janata Inter . le . .
College, up to instolled Land Suitable Is ) Func.tlon
Land Fund Identi | al With
Shamshan Not
Ghat and Identi For Note fied One
Hospital. fied STP Allocate | For Month
143.| From Church in | Net (dTo STP | All
: Pulia to Now Indentif | The Then | Househo
. ied Till | ULB After |1d
Forest Bio N
ow Two Connect
Department NP Reme
e year To The
Depot. Behat diatio STP STP
n .
Tapped/ Done ?;lrlnlc ¢
screen On All .
instolled 21MLD | Drain lonal
AMBETA-
144.| Gangoh NPP tapped Waste land Not Land | After the
Baypass Ambeta stabliz | allotted | Receive | is completi
road Drain 091 d availa | on of
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145.| Mohlla Kila to | Sahara tapped ation yet ble STP
Banyo wali npur Pond and within a
Johdi DPR | year all
Drain 0.29 has the
146.| Mohlla Pattya tapped been | househol
road Send |d
Drain 0.20 for connecti
147.| Mohlla tapped appro | vity
Nyabans val to | to  the
Islamnagar state | STP has
road after | been
Drain 0.17 the made
148.| Mohlla Bazar tapped appro
Aslam Luhar val of
to Sal] DPR
pond Drain timeli
ne
has
been
decid
ed for
0.30 STP
CHILKANA-
149.| Chutmalpur Sahara | Tapped/ 1.49 MLLD STP land
Bus Stand npur/ screen Perpo | allotted
Drain NP instolled sed, in
150.| Dehradoon Chhut Tapped/ 0.82 MLD Villag | Village
Road Drain malpur screen e Bhansr
instolled Bhans | aw
151.| Kalsiya Road Tapped/ 0.68 MLD raw District When
Drain screen Land | Sahara Fund | When
instolled Identi | npur Reciv | STPis
152.| Chutmalpur Tapped/ 0.44 MLD fied e for | Function
to Saharanpur screen till STP | al with
Road Drain instolled now then | one
Bio after | month
Reme two All
diatio Fund year Househo
n not STP 1d
Done allocate | Will connect
on All d to the | Funct | to the
Drain ULB ional | STP
NAKUR-
153.| Hospital road Tapped 1.24 A As per At
154.| Idhgah road Tapped 0.93 nature | the prese
155.| Sarsawa road Tapped 031 -based | standar nt,
techno | ds, the land
156.| Near Block |
office , road logy process 1S n9t or s
i used- | of The availa | Within
Sahara water | selectin | urban ble. one year
npur mana | g the local Once | of the
NPP gemen | aforeme | body the completi
Nakur t ntioned | has not | land on of the
Tapped 0.62 treat | landis | receive | is STP, all
ment | currentl | d the allotte | househol
plant | yin funds d, the | ds will
is progres | for the | DPR | be
propo | s. STP will connecte
sed to plant. be d to it.
be forwa
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establi rded
shed to the
gover
nmen
t for
appro
val.
After
the
DPR
is
appro
ved,
the
timeli
ne for
the
STP
will
be
finaliz
ed.
CHHUTMALPUR-
157.| Chutmalpur Sahara Tapped/ 1.49 MLD STP land Fund When | When
Bus Stand npur/ screen Perpo | allotte not Fund | STPis
Drain NP instolled sed, in allocate | Reciv | Function
Chhut Villag | Village | dtothe | efor | al with
malpur e Bhansr | ULB STP one
Bhans | aw then month
158.| Dehradoon Tapped/ 0.82 MLD raw District after | All
Road Drain screen Land | Sahara two Househo
instolled Identi | npur year 1d
159.| Kalsiya Road Tapped/ 0.68 MLD fied STP connect
Drain screen till Will to the
instolled now Funct | STP
160.| Chutmalpur Tapped/ 0.44 MLD | Bio ional
to Saharanpur screen Reme
Road Drain instolled diatio
n
Done
on All
Drain

i feee
AMINTE dTfea] T

AERAR |
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Additional information-

1. Total number of drains: 155

2. Total House hold — 181796
Sewer Connections:
I. 41,371 household connections completed by Nagar Nigam, Saharanpur in
Existing 38 MLD STP.
I. 4,861 household connections completed by Jal Nigam (Urban) under scheme
sewerage subzone 1 partl Existing 38 MLD STP.

According to Jal nigam urban the action plan for the work of sewer line and sewer house
connection in saharanpur city has been prepared and submitted to Central Government
under Amrut 2.0 programme subject to approval of Action Plan. The tender will be
invited after Commissioning of 135 MLD STP

3. Drains partially tapped: 5 (Fully to be tapped in 135 mld Stp)
Total discharge connected Partially tapped: 42.23 MLD.

4. 135 MLD cost Breakup-
e 266.34Cr work cost
e 290.34Cr mainatance charge for 15yrs
e 20.55Cr project supervision cost
Total cost- 577.23 Cr
Timeline for completion is 31 oct 2027.

4. 38 Mld Malhipur road Location- Lat- 29.9370168
Long- 77.5507917
135 MLd STP Malhipur road Location- Lat- 29.934139
Long- 77.554780



Qe TSR N R R RN AR SR

B e &

42462 ANNEXURE R-6
sratery Renferen, Rren afige werRagR
i / ReTieh, YR < (3 /2025

wo e eRa afdawrv, 5 R A Runei= 0.A. No. 200/2014(1A no.
340/2022, MA No. 872/2018 MA No. 875/2014, MA No. 480/201 8) M.C. Mehta
Vs of India and others % TiRRw wio aftrwn & ke R=is 7-05-2025 ¢4 1w 23-07-
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g0 &g wRa aeve 7F fReeh H ARG & AT WaT-200 /2014

(3m$0T0 0 340 /2022, THOUO =0 872 /2018, THOUO 0 875,/2014 WA UWHOTO
50 480 /2018) THOWI0 A'aT a9 G ATH 30SAT TUS Ied A wiRd oy

feia 23072025 & IFUTAT B = H |
ATIHT TAE  291/250/SMCG-UP/04 feAid 11082025 Twa #Ho T sRa

afrevor 45 fRooh ¥ Afra qof TwAT-200 /2014 & I=wia RATd 2307 2025
@1 91 AT |

q815d
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"Name of Drain | District’ | If 'Q)Bécrl#baahﬁr;yiy |'STP to which | Status of land allotted for | Status of funds provided for | Timeline  for | Timeline  for
{ ‘ Town or of sewage | the drain is | STP the STP making the STP | completing the
: | untapped | discharge | proposed to be functional household
)5 } i d from the | connected after connectivity to the
i | drain tapping s
1 | Kaleshwar |
| Kaccha [
| Nala | As the financial
; i sustainability of the ULB is
’ [ LISMLD not sound to bear thc. ULB
i | The sewnge of Yes share and O&M cost in case
[ i the Nala is of SBM, a proposal for
’ | Kaushambi being treated The land for STP has | construction of STP shall be 2 Year after 2 Year after
J ‘ /NP through been demarcated/Alloted | Placed mn the next meeting approval of the approval of the
| Daranagar, | Untapped Bioremediation by the ULB of District Ganga DPR DPR
F 2 | Kubri Kadadham method by the Committee for decision
Ghat Nala 0.20 MLD ULB regarding implementation
under either Namami Gange
- — or SBM. After approval,
3 Sum" DPR will be prepared by UP
ala 0.50 MLD . .
Jal Nigam (Urban) in case
of SBM and by UP Jal
Nigam (Rural) in case of
Namami Gange
S
Digitally signed by
PANKA) KUMAR SHUKLA
Date: 28-08-2025
17:59:20
yaRfa aiRIeTY / 95w 9fq,

vt e afAfa, eremd
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3||é|3{ @T‘«S, %ﬁ%g’{— 212601 (Email ID : ee_cd_fatehpur@yahoo.in)

T 1113 /  TAOSHOZI0 / 01 feeie : 28.08.2025
T

THEE AT

forar M A,

HEY, SIS~ HILTE |

fem- o T efa afetr € Rl § A g e d@a-200,/2014 (STE0T0 0 340/2022,
THOW0 F0 872,2018, THOTO WO 875,/2014 TE THOUO WO 480,2018) THORHO Heam S
I ot 3P T oy § Wik SR Reiw 23.07.2025 % STIUEH & T H |

wEIed,

ST o T AT & [ STIE-SIeml # 3R TR HeEM, TR JaEd § e o
A S A B E O, F g § 99 TR dEEd 9 died gel Sed #3d gd MEiRg e §
T I AAWF FEAE! o U 2 |

I 1I 1II v \ VI VII
Name of Drain | District/ Town | If tapped | Quantity STP to which Status of | Status of funds | Timeline | Timeline for
or of sewage | the drain is land provided for the | for completing
untapped | discharged | proposed to be | allotted for | STP making the household
from the | connected after STP the STP | connectivity
drain tapping functional | to the STP
1 | Kaleshwar As the financial
Kaccha sustainability of
Nala 1.15 MLD the ULB is not

sound to bear the
ULB share and
O&M cost in case

of SBM, a
> | Kubri proposal for
Ghat Nala construction of
0.20 MLD Yes STP shall be
’ The Seweage The land placed in the next 2 Year
of this Nala is for STP Zila Ganga Samiti after 2 Year after
Kaushambi/NP being treated 0 meeting of district
has been . approval approval of
Daranagar, through demarcated Kaushambi for of the the DPR
Kadadham Untapped Bioremediation / Allotted decision regarding DPR
3 | Gujrati 050 MLD method by the by the 1mplemeqtat10n
Nala ULB ULB under either

Namami Gange or
SBM. After
approval, DPR
will be prepared
by UP Jal Nigam
(Urban) in case of
SBM and by UP
Jal Nigam (Rural)
in case of Namami
Gange.
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WG afud, 090 ¥, 9ITaROl, 99 Ud Sierarg 9Rdde AgHET—7 b1 97 |l UA

S & — 368/ 81—7—2025—43 (Taf) /2014 S A —3 fadAid 18052025 va gRRaren e, T5U
W N feE, Sovo T W qenm Semgfd faMmT @1 9w W@ 291 /250 / SMCG-UP/04
feAi® 11.082025 FRT 70 T &R rferdvor 73 faeell # fAARENT Original Application No.
200/2014 (3MM30Y0 0 340,/2022, THOYO <0 872 /2018, THOTYO 0 875/2014 Ud THOTUO 0
480 /2018) THOMI0 ¥eaT &9 A % 3fear uos ored # uilRd omeer fReid 07.04 2025 &
U & FHell 8 & Afdd I eerar § 14.052025 d1 G~ dod A FERIa foar 7ar
f SFag & srftremdr e, Sovo, el T (A / AR BT |\ 9RErSTER / St
a1 FEiRd w9 AT & a=afa Qof SRR 9 Y Screr)! AfrsrT ifad fdar ST |

I S ke & ureE A e s, Sovo, il e (R / g

D FEiEd IRIASTRI/ T B FuiRa wweier @ o=rfd qof R oM 8 Swkerdl
AfHIY AT fhar Siren @ | e faror e 83—

H0%0 A i H10-0

1 | o 789 HER JAferem AffrE=dn, o090, el o 9473942667
(), BT |

2 st Saare Rig arfereT=T 21fP=aT, Sowo, STl fme 9473942665
(TTYoT), DI |
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FreeText
ANNEXURE R-8


42467

ANNEXURE R-9

sratera R AR, wrnfore aifa) T[T orrhRTR |
W—MIH/;?—S‘ R, YOITHETR, !5}1//207,3"

GEIRS

W afee,
JoHo WATHA

favg— Ao ISANY R reRY, 7E el ¥ A vd affad arg Ho—0.A. 200 /2014,
oo V&A1 T JodllodSo & AT AT SUAET HRM B T H |

AR,

SR RIYgF T3 @ B9 A AP AT AT £ b Ao S s ARSI, T
el 3 QT T @fed drg §0—200/2014, THoflo Asdl I YodfodEo # U
W%Wﬁﬁwﬁwmwmﬁa@%‘gﬁﬁa%l
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CCED
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TGS, |
z-wmm/mmmwm.m .

~

(o FAR)
wiftra / wrfra fRee
fiar v wfAfd
AR alfYa SRT OIHRTR |


FreeText
ANNEXURE R-9


42468

BT TGN, JorheTR

qAH— ’QH5/9_Qr‘S’ fRAi®, FOTHRTTR, 17./“/ —2025 |
|t 9,

W wfae,
wafarvr, a9 vd oAy aRad fawm,

Jo¥o T

fava— "o WY R raRiexel, 71g el # A vg affaa arg wo—0.A. 200 /2014,
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MC MEHTA vs. UOI OA.NO.200/2014
DISTRICT NAME - MUZAFARNAGAR

The information be provided in the following tabulated form:

| Name of Drain District/ 1 If tapped | Quantity of STP to Status of Status of | Timeline for] Timeline for
‘g Town or sewage which the | land allotted funds making the| completing
Z untapped | discharged drain is for STP provided STP the
5 from the proposed for the STP | functional | household
‘, drain to be connectivity
l\ connected to
after That STP
\ tapping
| Laddawala, | Muzaffarnagar Tapped 9.50 MLD 325 Commissioned| _ SIP was 1999 7700 nos. sewer
: RamTilla, dwail /O -onal commissione
| Akhbani Mohaala MLD(Kidwai peration d in vear house
\ Drain Nagar) 1999. connections are
5 — already
Khadarwala & | Muzaffamagar| 1apped 21.0 MLD 32.5 Commissioned| ~STP was 1999 leted i
old g;la?lrflipaf MLD(Kidwai| /Operational commissione A‘l:\zlnllg';tel OmIn
Nagar ) d in year UT 2 0
‘ 1999. AMRUT-2.
; program for
Krishnapuri | Muzaffarnagar Tapped 2.0 MLD 32.5 Commissioned/| STP was 1999 approval. After
Drai MLD(Kidwai| Operational |commissioned approval and
Nagar) in year 1999. tendering, sewer
house
connections
work will be
done.
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Name of Drain District/ If Quantity of | STP to Status of | Status of Timeline | Timeline for
Town tapped | sewage which the land funds for completing the
or discharged drain is allotted | provided for | making household
untappe | from the proposed to | for STP | the STP the STP | connectivity to
d drain be connected functional | that STP
after
tapping
aha\\ iDrain | Muzaffamagar| Tapped | 22.80 MLD |22 MLD STP | Commissi ggrgnvlvgglone 4| October- DPR sent for
Shahwali oned/Oper| in year 2023. 2023 Approval
ational
Ujm Village Drain | Muzaffarnagar| 12pped | 171 MLD | 32.5 MLD STP| Commissi ggrgnvlvgglone 4| Feburary- DPR sent for
Kidwai Nagar | oned/Oper| in year 2024. 2024 Approval.
ational
i BasiDrain | Muzaffamagar| 12PPed | 208 MLD | 32.5 MLD STP| Commissi | 2 - Was, Feburary- | DPR sent for
§2 . - commissioned
o Kidwai Nagar | oned/Oper| in year 2024 2024 Approval.
N ational
< fshnapuri Drain | Muzaffaragar| 1apped 16.83 MLD | 32.5 MLD STP| Commissi ggmaglone 4| June-2025 DPR sent for
g Kidwai Nagar | oned/Oper| in year 2025. Approval
ational
adarwala Drain | Muzaffarnagar| 1apped 541 MLD | 32.5 MLD STP| Commissi ‘S:(}"P Wiéione d June-2025 DPR sent for
Kidwai Nagar | oned/Oper| in year 2025. Approval.
ational
Fobhi Ghat Drain | Muzaffaragar| 12pped 124 MLD | 10 MLD STP | Commissi §§§u¥§§ione 4| October- DPR sent for
(Budhana) Budhana or}ed/Oper in year 2023. | 2023 Approval.
ational
ab_]l Mand1 Drain | Muzaffarnagar| 1apped 230 MLD |10 MLD STP | Commissi ggrﬁnvﬁiiione 4| October- DPR sent for
(Budhana) Budhana oned/Oper| in year 2023. | 2023 Approval
ational
amshen Ghat | Muzaffamagar| 1apped 3.86 MLD | 10 MLD STP | Commissi ggma;gme 4| October- DPR sent for
Btaxglhana) Budhana oned/Oper| in year 2023. | 2023 Approval.
ational
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1 | 11 [ | I\ Vv VI VII

Name of Drain | District/To | If tapped Quantity of | STP to which | Status of Status of Timeline Timeline for
wn or Sewage the drain is land funds for making | completing

untapped discharged proposed to | allotted for | provided the STP household
from the be connected STP for the STP | functional | connectivity

drain after tapping to that STP

(Dhob‘hl Drain ‘ | | Tapped | 0.79 Budhana STP | STP was STP is 6000 nos.

Sabzi Mandi | Muzaffarn Budhana STP | Commissio . "
. \ Tapped \ 1 . | commission | functional sewer house
& Drmp T Baﬁff ! ah T ned/Ome“ ed in year from year connections
ﬁad.\ Mangir \ udhana [ Tapped \ 0.85 Budhana STP ona 2022. 2022 are completed.
Drain
[ I | 11 111 1V \ VI VII

Name of Drain | District/To | If tapped Quantity of | STP to which | Status of Status of Timeline Timeline for
wn or Sewage the drain is land funds for making completing

untapped discharged proposed to | allotted for | provided the STP household
from the be connected STP for the STP | functional connectivity

drain after tapping to that STP

Khatauli NPP Khatauli STP After
Muzaftarn SfTP Vt\_rill ble Compl;tion,
agar/ Untapped 9 MLD Allotted | SBM-2.0 ftrmc 1ona bty
Khatauli om year connections
June 2027 | work will be
done.

t\\?
afaa/ IRERICY

e afafa

T Al T JOFhTR |
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ANNEXURE R-10

FRTed RNTATRSRI, JOrhRTR

wie- 112/ 35-2 ReAi®, [, Je/ds}—zozsl

IRAT ARA

Ho T &R AfFRvr, 8 el ¥ AR 0- A- No- 200 / 2014 (IA no- 340/2022, MA No-
872/2018 MA No- 875 /2014, MA No- 480 /2018) M-C- Mehta Vs of Union of India and others # wiRa
Wo JMBI S JRY fAATH 7-05-2025 T fAATH 23-07—2025 B TIRA AR B HH ¥ TAT ATS 20.08.2025
® I Wi HRITY ToNo WA R IAH e § IR RARFASFBRIT ¥ TIL JAwHRTR B e
MM, JoMo, T FR (AT vd rien) A R wela aRAERN / @l @ fuifRa T 3
It qof A T Y TG TR R IeREE sfER Afva R W’ ARG fean man R

3 A @l B W T a9 vd afd qEe WO WR R SYSE )M eg e
@AY & Tfva fvar omen @

o W&l | AMEBR) &1 AH Ud qgA™ AaTed Ho
1. WOl BRUR uREIHI s i 8840313493
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2 1 3 ot ey aifvas, o e wed) e | 9045647610
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| e
B S

[SESURLIEIIEICR EERaEL

wm7f?—/35 -3 Reid ITTETIR |
fafaf -
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g R |
3-wiriya fer, Ariie e BT, JesRTTR / 9 waed Rien T afifd e o
IWRIBTR ure YRRead s g Afld |
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BTerd AT TSR, Fge @ FrT, E1gs |
@R £sYy /291 A, 'qy, o7 3TN, 2025
T #,
gRareEr feus,
U @@ T feE-30%0
AT

fw- w0 T eRa i@, 7§ Reell § REREM Original Application No. 20012014

(IA No. 340/2022, M.A No. 872/2014 MA No. 480/2018) M.C. Mehta Verus of

India & Ors. ¥ TIRA 0 W &R ARG & AW Rid 23072025 B ST

P g H |
- URANHT FRYe, I WS T MeE-S0N0 @ UF A& 291250 / SMCG-

UP /04 &A@ 11.08.2025 |
TEIey,

SRE AT aUS FEied THie e 201,250 /SMCG-UP/04 i@
11082025 @ H9 § W0 I &R 3iffiexyr, 75 ool # fd@REI Original Application No.
200/2014 (1A No. 340/2022, M.A No. 872/2014 MA No. 480/2018) M.C. Mehta Verus of India
& Ors. # WRE A0 & BR ARG & AR i 23072025 S T H AT FoAT

grer a) I i 2 |

G~ SRITATTAN |
A

(W% Afera)

priR RGN /We ST,
mw/gﬁﬁ.wl
wia 659 /291, R |
sffer—frfefad &1 qami U@ aedd Hria g T -
1— Rrenien 7erean 81gs |
2— T fawr e, E1gs | ‘
a— IRl arfrea, orat e (), g | X
(ardlt wforap)
T T AREN / e Gas,
fwwgﬁﬁ, S |
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SR v amve Fmfer T 626,/29-1 BIYS AT 26082025 T
AT 0 5T &R afrawor, 78 freeh 3 Rrareei Original Application No. 20072014 (A No.
34072022, MA No. 872/2014, MA No. 480/2018) M.C. Mehta Verus of India & Ors. & GIfRd H10
ST e e &

WO | TR
ERlcy

uiRe arey

1 2 Learned Counsel for the applicant has
pointed out that in terms of the :‘
previous directions, report in respect .

of 32 districts have been received.

She has raised a serious concern
about treating some of the rivers as
drain in these reports and efforts to
tap these rivers in the name of drains.

She has pointed out the status of river
Chhoiya (Baha) which is treated to be
as drain in the report on page 41992

as under;-

She has also pointed out that Chhuiya
is a river in Hardoi but it has been
treated as drain in the report on page
42003 as under:-

She has further submitted that river
Kali East in Hapur has also been
¢ treated as drain in the report on page

n0.42015 as under: fir %
|9 Hoslodo B OA no. 12812021 |
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99— m/;)” LG Iy feweht ¥ e Original Application No,
(A_No. 3402022 MA N, 87212014, MA _No. 4802018
M.C. Mchta Verus of Indin & Ors, 5 7RG 710 W BT AR B gy
R 23.07.2025 B arurer @ g A |
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Prevention of Pollution of River Kali by

Interception and Diversion of Hapur City
Drain with Appurtenant work of Hapur
Vi ggsMwwood'tomﬁﬂfwm
l ﬁ-;fa 6 MLD a fo P AegH J
;ﬁaﬁ-—d aird N, S P
m‘r?-ﬂ :m F A ¥ b7 F I
Rrar sm, R T T B ggE
i o st
T 7% A wWe e 8 & wEe
7S W o arel ren A4 8 81
S 6 Referring to the Sot river, she has —afd Té—
submitted that on page 42027 a
disclosure has been made which is
not clear and it appears from the
disclosure that Sot river is also
treated to be drain.
6 7 Submission of Learned Counsel for —RAId qe—
the applicant is that rivers cannot be
allowed to be treated as drain and
they cannot be allowed to be tapped.
She has raised a concern that if this is
allowed then a day may come when
even the important rivers flowing
from the State may be treated as drain
by the State's authorities and there
may be an attempt. to tap them.
Hagg
)
SrfereT=iy
go%D d RA# SWRIeHHR |
afafaf— fFrafaled @ gaarf vd smaws s eg M|
1. Rraierd 785, §gs |
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OFFICE OF THE EXECUTIVE ENGINEER, DIVISION OFFICE, UP JAL NIGAM (RURAL), HAPUR.

Information req

uired in compliance of Hon'ble NGT order dated 23.07.2025 in O.A. 200/2014 MC Mehta Vs UOI and Ors.

Status of Timeline for
Quantity of Status of Timeline for
Distri funds . completing the
Name of Drain ct if tapped or sewage STP to which the drain is proposed to be land provided making the household
[Town untapped | discharged connected after tapping allotted for the STP connectivity to
from the drain for STP STP functional that STP
1 2 3 4 5 6 7 8 9
Hapur Drain-1 Untapped STP 6 MLD To be executed
. Hapur ; i il .02.2026
(City drain) pu Drains 3.82 MLD (Under Construction) Available | Available | 07 by UPIN (Urban)
. Tapped
Garh Drain Hapur Drains 2.5 MLD Tapped to 3 MLD STP at Garhmukteshwar Yes Yes Completed | Completed
X Tapped
Garh Drain Hapur Drains 5 MLD Tapped to 6 MLD STP at Garh Yes Yes Completed | Completed
Executi ineer
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_ By E-Mail
- Email ID- cdupjn_amroha@yahoo.com
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. By E-Mail
Email ID- cdupjn_amroha@yahoo.com
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3- STATUS OF TAPPED/UNTAPPED/PARTIALLY TAPPED DRAINS

District — Amroha

Quantity o, STP/STP to j
ty of . / ' FUND/ Status Timeline for
Tapped or Sewage which the drain|| LAND/ Status of funids Timeline for Completing the
Name of Drain District/Town Untopped discharge is proposed to | of Land allotted Fsviedifo making the STP household
, ovided for
from the Drain| be connected for STP e the STP functional connectivity to
(MLD) after tapping that STP
Chhoiya river -
i Baha ri
Chhoiya river Village Rasoolpur Unt d Dscf;a;'ge i Not Applicable ||Not Applicable |[Not A licabl L,a : rivey b il ,
(Baha river) Bhavar/ Dhnaura ntapped |found in rainy |[Not Applicable ||Not Applicable | Not Applicadle ) 7is¢ arge react ot Applicable
season to ganga riverin
rainy season
— | — — —
zazr;; rg/i; near Discharge BDt;rSg:d river t
H- , charge not |
» Briage Gajraula Untapped |found in rainy (Not Applicable |Not Applicable |Not Applicable e Not Applicable
Gajraula, reach to Ganga
season
Amroha River J
=1’rc':-w%ﬁww%ﬁﬁmwﬁwﬂﬁww%wﬁwmﬁl
(Chandrahas)

Executive Engineer
Division Office, UP Jal Nigam(Rural)
Amroha
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RIVER MAP OF DISTRICT AMROHA
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STATUS OF TAPPED/UNTAPPED/PARTIALLY TAPPED DRAINS

Name of Drain ||District/Town| Tapped or| Quantity of| STP/STP to which the LAND/ FUND/ |Timeline for| Timeline for
Untapped| Sewage | drainisproposedtobe| Statusof Status of || making the | Completing
discharge connected after Land funds STP the household
from the tapping allotted for | provided | functional ||connectivity to
Drain STP for the STP that STP
(MLD)
] 1] im v 14 Vi vii
NPP Hardoi Hardoi untapped |[13.2MLD |[Thereisno STPinNPP |Landisnot |Not After After completion
Maholiya Hardoi allotted for  |Allocated |[@pproval and |of STP work, the
STP (CSAP funding, the |work of :
h work will be  |lconnecting
DR completed on{lhouseholds will
but pending |necember  |be completed by
forapproval 2029 Dec 2031
by Govt.)
NPP Hardoi Post |[Hardoi untapped |[15.5MLD |[Thereis no STPinNPP |Landisnot [Not After After completion
Office Talab to Hardoi allotted for | Allocated  |[approval and of STP work, the
Chhuiya Drain STP oBAp ~ (ndng e Ronear
: work will be |lconnecting
subittea completed on [jhouseholds will
but pending |necember  |be completed by
forapproval 2029 Dec 2031
6—7 by Govt.) /‘

A2

bt

/“'

Assistant Engineer

Construction Division

U.pP. Jal Nigam (Urban)
Hardoi

i
/ v

Jo¥o W frm (k) -

i @og
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NPP Hardoi Daan ||Hardoi untapped |12.5MLD (Thereisno STPin NPP |Landisnot |Not After After completion
Singh Puliya to Hardoi allotted for  |Allocated ~[[@Pproval and |jof STP work, the
Chhuiya Drain via STP (CSAP funding, the |work of .
Bawan Road (i work will be  [lconnecting :
. |completed on|fhouseholds will
but pending inecember  ||be completed by
for approval (2029 Dec 2031
by Govt.)
NPP Shahabad  ||Shahabad untapped (9.5 MLD Proposed STP at Land is No (DPR After After completion
Hardoi Baburahi Shahabad NPP|(allocated in  |prepared, in|@pproval and |lof STP work, the
village checking fundlng, the |work of-
Bstitivahi hrocess) work will be |iconnecting .
completed on|households will
Shahabad December  |lbe completed by
2028 Dec 2030
NPP Pihani Pihani untapped (2.80 MLD |Thereisno STPinNPP |[Landis not |Not After After completion
Hardoi Road Hardoi PIHANI allotted for  |Allocated ||approval and |of STP work, the
Drain STP (CSAP funding, the |work of
: work will be  [lconnecting
Sme'tte_d completed on|households will
but pending Inecember  [be completed by
for approval 2029 Dec 2031
by Govt.)

A

Assistant Engineer
Constructhion Division
U.P. Jal Nigam (Urban)

Hardoi

A

fetior wrog

Jolo et s (’qu)
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NPP Pihani Pihani untapped |[2.80 MLD |[Thereis no STPin NPP (Landisnot (Not After After completion
Karawan road Hardoi PIHANI allotted for  |Allocated  [[@pproval and jof STP work, the
Drain STP (CSAP funding, the |work of :
- work will be  |lconnecting
" |completed on|households will
but pending inecember  |be completed by
for approval 2029 Dec 2031
by Govt.)
NPP Pihani Pihani untapped |[2.80 MLD There is no STPinNPP  |[Landisnot  [Not After After completion
Gopamau Road || 1ardoi PIHANI allotted for  ||Allocated  |@@pproval and |jof STP work, the
Drain STP (CSAP fundlng, the |work of.
suilsrilitad work will be  |lconnecting .
~|lcompleted on|lhouseholds will
but pending \pecember  |be completed by
for approval 2029 Dec 2031
by Gowvt.)
NP Kursath Pani  |[Kursath untapped ||0.56 MLD  [[NPkursath STP A letter has Not After After completion
Tanki to Hardoi beensentto [Allocated |[@Pproval and [of STP work, the
Chhitariha Pond the Sub- (CSAP fU”C::”Qithe work Oft‘
< n . work will be |lconnecting
I[\)/Il;/glf;?;?:l . ZE‘:;”;?jﬁ]g cDomple}tJed on Eouseho:df \éwg
ecember e complete
allotment of  le,, approval [2029 Dec 2051 y
land by Govt.)

%\w

£

L

ASS ciﬂs
Con ;!I’U(ti(}ﬂ D:\mun
) p. Jal Nigam (Urban)

ngineer

Hardoi

- frio @y
Jo¥o el A (i)
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NP Gopamau Gopamau untapped |1.20 MLD |Thereis no STP in Land is not Not After After completion
Anis cement Hardoi NPGopamau. allotted for | Allocated |/@pproval andof STP work, the
store to kanji STP (CSAP funding., the work Of
talab siiBimitesd work will be connecting .
. _|[completed on| households will
but pending|l pecember [lbe completed by
forapproval 2029 Dec 2031
by Gowvt.)
NP Gopamau Gopamau untapped |1.08 MLD ([There is no STP in Land is not Not After After completion
Chunnan house |[Hardoi NPGopamau. allotted for Allocated ||@pproval and of STP work, the
to sagar talab STP (CSAP funding, the work of
2 work will be connecting
submitted ;
._|[completed on|| households will
butpending| pecember [lbe completed by
for approval 2029 Dec 2031
by Gowt.)
NPP Bilgram Bilgram untapped |4 MLD Thereisno STPin NPP  |[Landisnot [[Not After After completion
Eidgah Anjuman |Hardoi bilgram allotted for  [Allocated |[@pproval and |of STP work, the
(Kasupet Drain) STP (CSAP funding, the |jwork of
: work will be  |lconnecting
submitted ’
__||completed on|lhouseholds will
but pending |necember  [lbe completed by
forapproval o029 Dec 2031
by Gavt.)
Vi 2

%\w

)l\g‘ b b:a }x L 1\§;§]t“

Construction Dms.ow

U.P. Jal Nigam (Urban)
Hardoi

F

fortfor <o

FoWo wieT P (ﬂ'ﬂﬁi})
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NPP Bilgram- Bilgram untapped ||2.80MLD |Thereis no STPin NPP |Landisnot [Not After After completion
MalkanthSidri Hardoi bilgram allotted for  |Allocated  |[@pproval and flof STP work, the
Drain STP (CSAP funding, the |work of
it work will be  |connecting
"~ ||completed on|households will
but pending \pecember  |jpe completed by
for approval (2029 Dec 2031
by Govt.)
NP Kachhauna |Kachhauna untapped |1.2 MLD KachhaunaPatseniSTP ||A letter has  [[Not After After completion
Babulal Puliya Hardoi beensentto  |Allocated |[@pproval and (jof STP work, the
the Sub- (CSAP funding, the |work of
Divisional submitted work will be  |connecting :
Magistrate for |l ¢ et completed on|households will
allotment of ¢, approval 2008 ;gmber gzgzrggzetw by
land by Govt.)
NP Kachhauna Kachhauna untapped [|0.5 MLD KachhaunaPatseni STP ||A letter has Not - After After completion
Sumitra Tiraha ~ [[Hardoi ' beensentto |Allocated |@pproval and |lof STP work, the
the Sub- (CSAP funding, the |jwork of
Divisional ke work will be  connecting :
Magistrate for [l ¢ sanding completed on|lhouseholds will
allotment of ¢, approval ggzcgmber gzsc;r&?:eted by
land
. by Govt.)
P \ Vi o

Assistant Engineer
Construction Division

U.P. Jal Nigam (Urban)
Hardoi

et weg
SoYlo e A () . (

»
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NPP Sandi Kesav ||Sandi untapped (2.5 MLD Thereis no STPin NPP  [[Landisnot [[Not After After completion
Bagiya ke pas Hardal sandi (Currently bio allotted for  [|Allocated ~[[@pproval and fjof STP work, the
Mohalla remediation technology [[STP (coap - |MnRing ne oIk eR
: ; . ¢ work will be  |iconnecting
e il e DElnEHmRe] Sme'ttefi completed on|households will
but pending |necember  ||be completed by
for approval 2029 Dec 2031
by Govt.)
NPP Sandi Sandi untapped ([1.5 MLD Thereisno STPinN P Landisnot (Not After After completion
Mohalla Raytola ||Hardoi Psandi (Currently bio [allotted for [ Allocated ~[@pproval and |lof STP work, the
remediation technology (|STP (CSAP fundlng, the  (work Of_
i : ; work will be  |lconnecting
et submitted |l oieted onjhouseholds wi
but pendinginecember  |lbe completed by
for approval 2029 Dec 2031
by Govt.)
NPP Sandi Sandi untapped |([1.2 MLD Thereisno STPinNP Landisnot  [Not After After completion
Mohalla Hardoi Psandi (Currently bio  |allotted for  Allocated ~|[approval and jjof STP work, the
Naushara remediation technology (|STP (CSAP fundmg, the fwork Of,
: ; : work will be  |lconnecting
el submitted |, oleted on|lhouseholds wil
but pending Inecember  [lbe completed by
forapproval|2029 Dec 2031
by Govt.)
b Vi e
%\m /L/
Rl
Assistant Engineer Waﬁw :
Construction Division B 1 1o
U.P Jal Nigam (Urban) Jollo el f?mq(mmu)
Hardoi TR L
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NP Madhoganj Madhoganj untapped (1.2 MLD There is no STPin NP Landisnot |Not After After completion
Ambedkar Nagar |[1ardo! Madhoganj allotted for  ||Allocated ~|[@pproval and jlof STP work, the
STP (CSAP fundmg, the |work of .
; work will be  |connecting
submitted -
~ |lcompleted on|lhouseholds will
but pending |\pecember  |joe completed by
forapproval 2029 Dec 2031
by Govt.)
NP Madhoganj Madhoganj untapped ||1.8 MLD Thereisno STPinNP Landis not [[Not After After completion
Singh Dwar Hardol Madhoganj allotted for  ||Allocated  |[@pproval and jjof STP work, the
STP (CSAP fundmg, the |work of :
; work will be  |lconnecting
submitted !
~ |lcompleted on|households will
but pending \pecember  |jbe completed by
for approval 2029 Dec 2031
by Govt.)
NP Pali Mohalla ||Pali untapped |[1.32MLD |[Thereis no STP in NP Landisnot |Not After After completion
Malikana to malik|[Hardoi Pali (Currently Bio- allotted for  |Allocated [[@pproval and |jof STP work, the
juggankemakan remediation Technology ||STP (CSAP funding, the - |work of
se fukro wale is being used) submitted woildwill be. | SUnISUing
5 g iy e‘ completed on|lhouseholds will
talab tak but pending |necember  |be completed by
for approval 2029 Dec 2031
by Govt.)
/——-n—».-,\ - /? /
“\}J N
/

FAY g
PSS

istant Engineer
Construction Division
U.P. Jal Nigam (Urban)

Hardoi
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NP Pali Mohalla ([Pali ‘ untapped |[1.25MLD |[Thereis no STP in NP Landis not [Not After After completion
Partiyanaeemto [[Hardoi Pali(Currently Bio- allotted for  ||Allocated [[@pproval and |of STP work, the
Suresh kemakan remediation Technology ||STP (CSAP funding, the work Of,
se kali mandir se is being used) submitted vprial B lsennediing ’
tuisl talk . ||completed on|households will
but pending necember  [lbe completed by
forapproval 2029 Dec 2031
by Govt.)
NP Beniganj Beniganj untapped [1.90 MLD |There is no STP in Nagar |Landis not |[Not After After completion
Sandila-Hardoi ~ |[Hardoi Panchayat Beniganj allotted for  ||Allocated  [[@pproval and |of STP work, the
road both side Hardoi STP (CSAP funding, the |work of-
: work will be  (lconnecting
submitted ;
. [lcompleted on|households will
but pending necember  [lbe completed by
for approval 2029 Dec 2031
by Govt.)
NPP Sandila/ Sandila untapped Proposed STP at Land is No (DPR After After completion
Pasujan Nala tladdo! Mahatwana Bahar allocated in  ||prepared, in|@proval and flof STP work, the
Sandila NPP village checking  [unding, the - work of
Mahatwana ||process) work will be  |connecting '
completed on|households will
Bahar December  [be completed by
Sandila 2028 Dec 2030

%\w

7 ‘3 i {}ﬂ~ Lrl&i ineer
L. \.s,truwon Division
U.p Jal Nigam (Urban)

Hardoi

A

rferemedy Afgsy

: i vy Gy :
SoHo el fATm (i)
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NPP Mallawan Mallawan untapped ||2.80 MLD |[Thereis no STPin NPP flLand isnot ||[Not After After completion
Hardoi to Unnao || 1ardo’ Mallawan allotted for  [Allocated  ||approval and jiof STP work, the
Road Drain STP (CSAP fundlng, the |work of.
g work will be = |lconnecting
submitted ;
7 |lcompleted on|lhouseholds will
but pending inecember  |be completed by
for approval 12029 Dec 2031
by Govt.)
NPP Mallawan Mallawan untapped |[2.80 MLD |[Thereisno STPinNPP |Landisnot  |Not After After completion
Raghupur Road  |[ardoi Mallawan allotted for  |Allocated  |[approval and lof STP work, the
Drain STP (CSAP fundmg, the |work of‘
: work will be |lconnecting
submitted :
" |lcompleted on|households will
but pending |pecember  |be completed by
for approval 2029 Dec 2031
by Govt.)

Note :- As per provided data from Nagar Palika Hardoi & Irrigation Department Sharda Nahar Khand Hardoi. Chhuiya is a Drain not a River,
this drain carries waste water of Hardoi Nagar Palika. Only in the rainy season its flow goes to Sai River, after that it meets Ganga’s

subsidiary River Gomti.

At

...-""“'-‘.
(A. K'Sah s
ASSIngst! Enrglgnleér]t er
Construction Division
U.P. Jal Nigam (Urban)
Hardoi

{Mahoj Kumar Singh)
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N i v AR R T ae |
TiH- 9 /NTH 2018w, T 77/ [/ 2025

W ¥,

A HR Tt RiE wRN
ol afawT, Sowo
o NS ER b, e ds, 7 R |

fwa— 0 VR wRa ftew, q@ dis, 8 R § f@RET original Appilation No.200/2014 (IA
N0.340/2022 ,M.A.No. 875/2014, MA. No. 872/2018), MA. No.480/2018) M.C Mehta Versus
Of India & Ors. & WIRG AR 70 ARG D ART RAIG 23.07.2025 B U B A=
el

TeIeY,

Pioed & s SR TR T gR1 9T 3T & auer ¥ Rwas w0 v ek s, 8 feet
original AppilationNo. 200/2014 (IA No.340/2022,M.A.No. 875/2014, MA. No. 872/2018),MA.
No.480/2018) M.C Mehta Versus Of India & Orgs. § TRT J¥ RAi® 2307205 & I § TAG—acq @
YT W T W R o, e v o Rened @ (fee) @ Wd e} Sefid g e e A

IR T Ud avd Hrdrel 2 IR @ o % £
(G F—IRITIER)
W s /9o dfd
@nwﬁﬁﬁwp

THiH— /291, TEfeifea

yfafefi- e / e forem T\, a3 @l e saer Uit |
wffef- T foam st /e, fofer T Wi aard @1 el v onaws SR 3 dR |

/
( fAfer <iter )
TR e /e |t
EE R EIREGY
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GRTT T 9473942571
'sf—-‘TFl—upjnspn@gmail.com

rafea et sy, fFEior @vs, Sogo el T,
Ao AEerer, Wax b R¥FE, TIE—UEwelgy |
2476 /  THO—21 / 148 fe=Tep : 17.11.2025

Jar #,
i AT,
JrIfTE ATt U,

ey |
frgg : T eRT eifrexT, TF R § ROREE smded Ho 200 / 2014THOE0 HECT IAH

qﬁaﬁaﬁsﬁ@mﬁqﬁamm%mﬁMI

ABIcY,
mﬁmmomgmmﬁﬁﬁﬂﬁﬁwmﬁo 200 /2014
@o@o%mgﬁmmmﬁqﬁamaﬁw%mﬁmmﬂ%:—

STATUS OF TAPPED/UNTAPPED/PARTIALLY TAPPED DRAINS

District : Badaun B
Sr.N Name of Drain District/ Town If tapped or Quantity of sewage STP to which the drain is
0. untapped discharged from the proposed to be connected
drain after tapping
[ I ] Tl v
1 Van Vibhag to sot Nadi Npp Badaun Untapped 2.5MLD
via railway line There is No Proposal in
2 Singlar School to sot nadi Npp Badaun Untapped 1.5 MLD Current Scheme
via nekpur main road
3 Nai sarai to sot nadi via Npp Badaun Tapping work 9 MLD
lalpul under progress Proposed to be tapped in
4 Ali shaheed masjid to sot Npp Badaun Tapping work 4 MLD STP
nadi via choti ziyarat under progress
5 Alhamd Baratghar to sot Npp Badaun Tapping work 2 MLD
nadi via choti ziyarat and under progress There is No Proposal in
mughal garden Current Scheme
6 Lalpul to sot nadi via Npp Badaun Untapped 0.4 MLD
shamshanbhumi
7 Chandausi Road Npp Bisauli, Badaun Untapped 2 MLD There is no STP in NPP
Bisauli
8 Khairi Road Npp Bilsi, Badaun Untapped 1.4 MLD There is no STP in NPP
Bilsi
9 Bisauli kasganj road Npp Bilsi, Baduan Untapped 0.6 MLD There is no STP in NPP
Bilsi
10 Shnpal Home to Talab Np Ushait, Badaun Untapped 1 MLD There is no STP in NP
I Ushait
Query Response

Paint No.6 — Reffering to the Sot river, she had submitted | Sot nadi is a seasonal river & tributary of Ram Ganga river which finally
that on page No. 42027 a disclasare has been mad which is | marge in Ganga. Sot Nadi orginated from Amroha and flows though
not clear and it appears from the disclosure that Sot river is [ Sambhal, Budaun and finally marges into river Ram Ganga in
also teated 1o be drain. Shahjahanpur. There are 6 nos of drains flow in this river at difterent

points. Curently a project of 15 MLD STP are under excution for
intercepting two nos of drains flowing into the river.
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STATE MISSION FO¥ GANGA -UTTAR PRADESH ANNEXURE R-15
DEPARTMENT OF NAMAMI GANGE & RURAL WATER SUPPLY
GROUND FLOOR, UTTAR PRADESH JAL NIGAM-RURAL HEAD QUARTER,
06 RANA PRATAP MARG LUCKNOW- 226001, UTTAR PRADESH

E-mail : apd@smcgup.org, www.smcgup.org
Reference No: 3 ':ﬁc?if 0 _/SMCG-U.P/ 0F Date: November 14, 2025

To,

Principal Secretary

Revenue Department
Government of Uttar Pradesh
Lucknow

Subject: Request for Classification of tapped/partially tapped drains (Water Courses) for
abating River Pollution as drain or river — Compliance with Court Directions in OA
200/2014 dated 23 July 2025

Reference: Hon’ble NGT’s order dated 23 July 2025 in OA#200/2014
Respected Sir,

This is to formally request the Revenue Department’s facilitation and support regarding
the classification of watercourses fully or partially tapped as River or Drain in the State for
abating river pollution through interception and diversion and STP works, in compliance with
the Hon’ble National Green Tribunal’s directions dated July 23, 2_025 in OA No. 200/2014. The
Hon’ble Tribunal in above order raises the concern that rivers must not be treated as drains or

subjected to tapping.

The Nagar Vikas Vibhag has compiled and furnished in the matters of OA 606/2018
and OA 593/2017 (October 2025) that 478 drains have been tapped and another 22 drains have
been partially tapped. These details were presented by Uttar Pradesh Pollution Control Board
in the River Rejuvenation Committee meeting chaired by Agricultural Production

Commissioner, GoUP on 14 November 2025.

However, the final classification of each watercourse-—whether it is a river or a drain—
requires formal confirmation from the Revenue Department based on revenue records,
historical classification, statutory definitions, and on-site verification. The enclosed list of 478
tapped drains and 22 partially tapped drains (500 watercourses) may be examined and legal
status of each (river or drain) based on revenue records and historical classification may be
confirmed. Supporting revenue records, maps, and any other relevant documentations regarding

it may kindly be provided.
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The Revenue Department may chalk out its own strategy to confirm the desired status
of water courses or alternatively a joint Committee comprising officials from the Revenue
Department, Nagar Vikas Vibhag, State Pollution Control Board, irrigation and Water
Resources and an independent technical expert, to conduct on-site verification may be
constituted. Confirmation of tapped/partially tapped waterways as drain /river will help us in

ensuring that no river is inadvertently treated as a drain.

SMCG-UP looks forward to receiving confirmed status of 478 tapped drains and 22
partially tapped drains (500 watercourses) as river or drain based on revenue records and
historical classification along with supporting revenue records, maps, and any other relevant

documentations regarding it.

Annexure: as above

CC for information:
i.  Additional Chief Secretary, Namami Gange and Rural Water Supply Department,
GoUP
ii.  Principal Secretary, Irrigation and Water Resources Department, GoUP
lii.  Principal Secretary, Urban Development Department, GoUP
iv.  Principal Secretary, Environment, Forest and Climate Change,
v.  Member Secretary, Uttar Pradesh Pollution Control Board, Luckno
vi.  Executive Director (TECH), NMCG, New Delh




	6c8311375c9dba2a48e4f3934552a4941a6a39f73a73b75a7664d0e196f2a1a2.pdf

